Yaar‘f.z.-s.ar.w....}f...

LAl Nx,gkaf Maﬁgﬁughwr{wﬂe orccouémd Mﬁ‘h Mv‘
1ged..5.7... oot ... years, belonging to Bihonr. L:ﬁ«k&iﬂ% Ve, /ff&?m% P
service and presently warking as . ‘B(.DI.P& MM ........... creirve

give Rereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

(Assets in-joint name Indicating the extent of joint ownership wilt also have to be
given)
Sr. Description T Selt Spoute | Dopendant-1 | Dependant-2 | Dependant-3
Ne.. | Name(s) Name Name Ftc. Neme. ,
) [ o 30,000 [G0.000 | X * > B
(i oepggmg in ; '
Banks, Financlal
, Institutions And |70,000 | 1,00000
o\ AR | | Hovinng A :
1 nancis
S Caompanies 7\
T (W | Bonds, |
Debentures and | |
oo\, Shares in = = A
0 B L LR .
V) m financial '
Htutions
9§16 NS, Postal '
Savings, LIC \[ K }( : s
15{0% ot Policies, etc X
%) [ Mator Vehicles. [SHNTRU
(detailsof  [20)0 X X% X

make, etc)  [gchva

: . 20|15
(vi} | Jewellery (glve

detalls of 210 G - - ;
T R Jeeld X Ak X

"(vil) | Other assets,

Sdamer T | A A 7 il X

interests

Note: Value of Bdnds / shares / Debentures as per the latest market value In Stock.
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means & person substantially dependent on the income of the

emplorea /ﬂoﬁ E 4 iﬁ!f'

€



B.  Details of Immovable assels

[Note: Properties in joint ownership indicating the extent of joint ownership wili

also have to be Indicated]

Sr. Degcription Self

Dependant-1
Name

Spouse
Name(S)

Dependant-3

Dependant-2
Etc. Name

HNamae

Ha.
(iy | Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

2 flee
~

-Current market value

(i) | Non-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total

measurement)

Q&‘Iﬁlﬂi“kﬂ‘ value

(ili) | Buildings (Commercial
and residential)
Location(s)

- Survey /door
fumber(s)

- Extent (Total
measurament)

- Current market
value

(tv) | Houses / Apartments, iqi4
EtC.
- Location(s) H
- Survey /door R
number(s)

~ Extent (Totai
measurement)
- Current market

Nogar, |
No-10 5
Leni Sha f
Patna »lb' |

value
(v) | Others (such as
interest In property)

(2) 1 give herein befow the details of my liabilities / overdues to public financial

institutions and government dues:-

[Note : Please give separate detalls for each item)

Sr. | Description Name & address of Bank / Amount outstanding as
Ne. Financial Institutions(s} / [T, PR AT,
: Department (s)
a), ?} Loans from Banks

: i} Loans from financial !
insiftutions L1e Houai vy Lo 22,00000
(iil) Government Dues:
(a) dues to departments ~
dealing with govemment

modation

fb% %es to departments.
dealing with supply of 7\
(c) dues to departments
dealing with supply of
electricity 7C




(d) dues to departments . X

deallng with telephones

(e) dues to departments

dealing with government

transpmt (including o X
and helicopters) .

(f) Other duas.. If any ¥ <

| (b} | (1) Income Tax including

surcharae [Alsa indicate
the assessment year upto w x

which trwomﬁx Return

Med Give a{sd Fen'nanent

Mmf& tﬁ& ﬁ%ﬁﬂ;{ﬂ&t " B’
Yﬂﬂfgﬂ_sﬂﬁm e
(i) Sales Tax [Only in
case of proprietary "
business] :
{iv) Property Tax . [
€.  PEersoonal Detail
GPF/CPF/PRAN No. :- PTS/BLA — 1339
Gender - (M/F)

: ) = , B e _
pDate of Birth | 0 3 0 q l q _6 7' o .
Class/Gr i~ :

i - C_ | wer
Cadre : - ‘
(Full Name e.g" B.A'S.-Bihar Administrative
B.5.5. Blhar Secretarlat Service etc.)
Home District 1=

I heﬂsh\r declare that the abcmi ‘details are true to the best of my

knowledge and belief,
o it Bnpoes mﬁ\..ww Amm__
PlaoaPQ}'\A ﬂeslgﬂaum'.'ﬂ G!AS., AH'.G,. “J 1 ....

uate:..‘5.l.Q?.-:)?=9._?-:.l,-\ Department: E—Nk@*l.. ch.u’ csaﬁ.x (-

Note: Please sign each page of the declaration. Asset declaration form
must ba in A4 size white paper with computer typed (single side)

in prescribed format. M ﬁé{




